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Shrl Datar: Four hundred more
iamilies are going to be sent to Anda- 
.mans during this year.

Shri Raghuramaiah: May I know
. what special facilities are given to dis- 
; placed persons who have settled down 

in Andamana?
Shri Datar: They are given 5 acres 

not agricultural land and five acres of 
.hilly land for homestead and other 
purposes. They are given Rs. 2,000 
for meeting certain expenses. In ad-

• dition, for five years no land tax 
would be charged.

Shri S. C. Samanta: JMay I know 
whether the first batch of displaced 
.persons .sent have been settled on the 

. Long Island or in Port Blair? ^
Shri Datar: Some have been settled 

on the Long Island and some in Port 
, Blair.

Shri Nanadas: May 1 know whether 
these facilities will be given to all the 
landless labourers who are willing to 
go to Andamans and settle there?

Shri Datar: So far as the policy of 
the Government is concerned from 
next year 75 ner cent, would be dis- 

 ̂ placed persons and the other 25 would 
be from the other States. All these 
concessions are mostly reserved for 
the agriculturists.

Shri Nanadas: What is the pro*
^cedure laid down for getting these 
concessions?

Shrl Datar: The procedure is to
apply to the Chief Commissioner. Anr 
damans.

L an d  M o r t g a g e  B a n k s

*140, Shri Heda; (a) Will the 
Minister of Finance be pleased to state 
how many Land Mortgage Banks are 
functioning in different pafts of India?

(b) What is the total loan that these 
Banks have advanced?

(c) What is the share of the Central 
Government in these operationfi in ♦he 
shape of advances or loans to the ê 
T-̂ nd Mortgage Batiks by the Beterve

:Bank or otherwise ?

The Deputy Minister of Finance 
(Shri A. C. Gulia): (a) 7 Central Co
operative Land Mortgage Banks and 
289 Primary Co-operative Land Mort
gage Banks

(b) Rs. 250 65 lakhs (excluding the
Hyderabad Central Co-opera'tive Land 
Mortgage Bank whose figures are not 
yet available) in 1951-52. .

(c) The Central Gkjvernment have 
not made any advances or loans. The 
Reserve Bank’s assistance to land 
mortgage banks takes the form of 
purchase of debentures floated by the 
Central Land Mortgage Banks upto 
20 per cent, of each issue, and recog
nition of these debentures as accepta
ble security for advances. The Re
serve Bank has so far purchased de* 
6entures for Rs. 54*02 lakhs.
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Shri A. C. Guha: Land Mortgage
Banks are well organised in Madras 
and Mysore. In other States, they 
are not well organised and they are 
not functioning well.

Shri Heda: Figures?

Shri A. C. Guha: Central Land
Mortgage Bank. Madras, loans ad
vanced during the year Rs. 82*84 
lakhs; Bombay Rs. 18*90 lakhs: My
sore Rs. 17-15 lakhB; Orissa Rs. 1-86 
lakhs: Travancore-Cochin Rs. 3 27
lakhs; and Saurashtra Rs. 126*58 lakhs.
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Shrl A. C. Ouha: I think the hon. 
Member must have been aware that 
the Rural Banking Enquiry Commits 
t#e made certain recommendationg for




